
RAJYA SABHA [3 December, 2003] 

Modernisation of textile mills 

190. PROF. M.M. AGARWAL: Will the Minister of TEXTILES be pleased 

to state: 

(a) whether Government proposes to modernize some textile mills in the 

country; 

(b) if so, the location-wise details of such textile mills; 
 

(c) whether Government have received any proposal from International 

Financial Institutions including World Bank for providing financial assistance 

for the purpose; 

(d) if so, the details thereof; and 

(e) if not, the details of financial allocation made by Central Government 

during the Tenth Plan? 

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 

GINGEE N. RAMACHANDRAN): (a) The Government seeks to foster a policy 

regime, which facilitates growth and development of India industry. For 

modernisation of the textile and jute industries Government has launched a 

Technology Up gradation Fund Scheme (TUFS) which is in operation from 

01.04.1999 to 31.3.2007. The Scheme provides for reimbursement of interest 

@ 5% point on the interest charged by the lending agencies on the projects of 

technology upgradation in conformity with the Scheme. With effect from 1st 

Jan., 2002, an option was provided to the Small Scale Textile and Jute 

Industries to avail of either 12% Credit Linked Capital Subsidy (CLCS-TUFS) or 

5% interest reimbursement under TUFS. For powerloom sector, with effect from 

6.11.2003, upfront capital subsidy for powerloom and weaving preparatory 

machinery have been allowed by further expanding the credit network to include 

all cooperative banks and other genuine Non-Banking Financial Companies 

(NBFCs) recognized by the Reserve Bank of India. 

(b) The Scheme is applicable for the whole of India. State-wise benefits 

accrued under the Scheme are given in the enclosed statement (See below). 

(c) No, Sir. 

(d) Does not apply. 

(e) During the 10th Plan, Government has made a financial allocation of 

Rs.1270 crore for TUFS. 
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Statement 

Progress of TUFS (State wise/Nodal Agency-wise) as on 30.09.2003 (Provisional) 

(Rs. in crore)  

  Sanctioned   Disbursed  

SI. 
No. 

State/U.T. Nodal     No. 
of Agency 
Applica-& PL Is     
tions 

Received 
Project 
cost Amount 

of loan 
required 

No. of 
applic
ations 

Project 
cost 

Amount No. of 
applica
tions 

Project 
cost 

Amount' 
Sanction

ed 

Amount 

1 2 3 4 5 6 7 8 9 10 11. 12 13 

1. Andhra Pradesh AlFIs 39 641.86 358.73 30 423.71 221.90 24 402.52 210.17 167.73 

  SIDBI 3 7.22 4.30 2 4.90 2.80 2 4.90 2.80 2.60 

  Sub-Total 42 649.08 363.03 32 428.61 224.70 26 407.42 212.97 170.33 

2. Chandigarh AlFIs 2 21.28 9.37 2 21.28 9.37 1 6.36 2.07 2.07 

  SIDBI 1 0.87 0.34 1 0.87 0.34 1 0.87 0.34 0.32 

  Sub-Total 3 22.15 9.71 3 22.15 9.71 2 7.23 2.41 2.39 

3. Dadra & Nagar Haveli   AlFIs 27 1355.19 824.79 22 1068.19 320.38 19 987.78 296.48 289.27 

  SIDBI 13 16.31 12.88 13 16.31 12.20 12 14.72 11.02 10.13 

  Sub-Total 40 1371.50 837.67 35 1084.50 332.58 31 1002.50 307.50 299.40 

4. Daman & Diu AlFIs 5 20.62 15.61 5 20.62 15.01 4 19.67 14.30 10.85 

  SIDBI 6 11.53 8.80. 6 11.53' 8.50 5 11.28 8.29 3.20 

  Sub-Total 11 32.15 24.41 11 32.15 23.51 9 30.95 22.59 14.05 

5. Delhi AlFIs 20 85.23 50.72 16 61.27 40.26 13 52.83 34.67 27.32 

  SIDBI 21 32.34 20.97 20 29.54 18.33 18 26.99 16.33 15.12 

  Sub-Total 41 117.57 71.69 36 90.81 58.59 31 79.82 61.00 42.44 
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1 2 3 4 5 6 7 8 9 10 1 1 12 13 

6. Gujarat AlFIs 90 1524.99 737.16 75 1038.24 5 0 9 5 5  69 956.23 468.93 409.65 

  SIDBI 608 499.86 268.81 583 422.62 202.73 546 397.75 188.57 158.86 

  Sub-Total         698 2024.65 1005.97658 1461.06 712.26 615 1353.98 657.50 564.51 

7. Haryana AlFIs 47 213.29 127.83 42 138.39 85.49 34 116.14 76.58 72.72 

  SIDBI 106 179.93 91.54 88 126.83 58.33 64 110.57 50.07 29.37 

  Sub-Total         153 393.22 219.37 130 265.62 143.82 98 226.71 126.65 102.09 

e. Himachal Pradesh    AlFIs 7 316.52 238.25 6 308.27 1 6 9 6 5  6 308.27 169.65 169.65 

  SIDBI 0 0.00 0.00 0 0.00 0.00 0 0.00 0.00  0.00 

  Sub-Total 7 316.52 238.25 6 308.27 169.65 6 308.27 169.65 169,65 

9. Karnataka AlFIs 38 617.69 360.76 31 447.17 254.78 25 410.81 222.38 145.29 

  SIDBI 44 35.69 25.18 42 34.36 23,30 33 28.95 19.20 15.33 

  Sub-Total 82 653.38 405.94 73 481.53 276.08 58 439.76 241.58 160.62 

10. Kerala AlFIs 7 102.14 88.87 4 31.90 44.43 3 24.90 40.43 39.18 

  SIDBI 3 19.76 13.67 3 19.76 13.67 3 19.76 13.67 8.75 

  Sub-Total 10 121.90 102.54 7 51.66 58.10 6 44.66 54.10 47.93 

11. Madhya Pradesh AlFIs 12 349.29 260.13 12 349.29 153.24 1 1 339.94 150.74 136.39 

  SIDBI 3 7.98 4.86 3 7.98 4.86 1 3.15 1.50 1.45 

  Sub-total 15 357.27 264.99 15 357.27 158.10 12 343.09 152.24 137.64 

12. Maharashtra AlFIs 1 10 2526.19 1373.40 92 1707.36 719.43 79 1544.15 632.92 513.33 

  SIDBI 1 14 220.31 173.24 108 212.10 119.23 78 166.87 84.17 48.78 

  Sub-Total         2 2 4  2746.50 1546.64 200 1919.46 838.66 15717   11 .02 717.09 562.11 

13. Nagaland AlFIs 0 0.00 0.00 0 0.00 0.00 0 0.00 0.00  0.00 

  SIDBI 1 1.57 1.41 1 1.57 1.41 1 1.57 1.41 0.43 

  Sub-Total 1 1.57 1.41 1 1.57 1.41 1 1.57 1.41 0.43 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 



1 2 3 4 5 6 7 8 9 10 1 1 12 1 3 

14. Orissa AlFIs 1 1.90 1.66 1 1.90 1.66 1 1.90 1.66 0.81 

  SIDBI 0 0.00 0.00 0 0.00 0.00 0 0.00 0.00 0.00 

  Sub-Total 1 1.90 1.66 1 1.90 1.66 1 1.90 1.66 0.81 

15. Punjab AlFIs 90 2727.44 1352.89 62 2514.07 950.14 59 1830.70 769.13 656.63 

  SIDBI 226 334.90 150.95 210 298.42 126.40 163 161.45 88.33 69.53 

  Sub-Total   316 3062.34 1503.64   292 28  12.49 1076.54 222 1992.15 857.46 726.16 

16. Rajasthan AlFIs 119 1510.40 840.31 99 1041.36 505.79 81 937.89 453.12 397.11 

  SIDBI 94 69.97 45,29 74 60.25 29.18 71 56.03 27.92 23.81 

  Sub-Total   213 1S80.37 885.60 173 1   101.61 S34.97 152 993.92 481.04 420.92 

17. Tamilnadu AlFIs 251 2814.54 1766.27     2\5 23  67.09 1349.13 180 2055.63 1229.88  

1015.67            

  SIDBI 425 426.36 287.89 401 377.31 248.53 330 295.46 196.05 174.40 

  Sub-Total 676 3240.90: 2054.16 616 2744.40 1597.66 510 2351.15 1425.93' 1190.07 

18. Uttar Pradesh AlFIs 32 998.76 464.48 28 937.28 320.63 24 399.44 199.21 186.23 

  SIDBI 9 21.48 12.20 6 12.77 5.92 5 7.12 4.34 2.95 

  Sub-Total 41 1020.24 476.66 34 9S0.05 326.55 29 406.56 203.5S 189.18 

19. West Bengal AlFIs 17 203.71 114.68 14 178.47 100.82 1 1 129.93 75.04 44.19 

  SIDBI 14 12.66 8.69 14 12.66 8.69 1 1 11.50 7.95 7.67 

  Sub-Total 31 216.37 123.55 28 191.13 109.51 22 141.43 82.99 61.86 

 Tcnw. AlFIs 914 16031.04: 9006.09 776 12655.86 5771.66 644 10525.15 1 5047.36  4284.09 

  SIDBI 1691 1898.74' 1131.0  215751  649.98 884.42 13441318.94 721.96! 572.70 

  Grand-Total 2605 17929.78 10137.11   235114   305.84       6656.08 1988 11844.09 5769.32 4 1856.79 

Note:—(1) The state wise data may not tally with aggregate data due to the founding up of the figures.  

 


